
7439 Written Answers JYAISTHA 8, 1884 (SAKAl Written Answers 744 
o 

(c) Copies of the Chinese nolc 
and our reply thereto are placed on 
the Table of the House. [Sec Ap_ 
pendix III, annexure No. 40]. 

Agrarian Relations Act 

r Shri A. K. Gopalan: 
.l1t5 j Shri Umanath: 

" Shri Pottekkatt: 
l Shri A. V. Raghavan: 

Will the Minister of Planning be 
pleased to state: 

(a) whether it is a fact that Kerala 
Government has approached Central 
Govc'rnnwnl for an umt'ndn1l'nt to the 
Constitution, in connection with thE' 
implementation oi Agrarian Relations 
Act; 

(b) jf go. what arc the d('tails of 
their proposals; and 

(c) w'hether any officer of the Union 
Ministry of Food and Agriculture had 
any discussion with thl' Minister for 
Law and Revenue of Kcrala Govern-
ment recently! 

The Minister of Planning and 
Labour and Employment (Shri 
Nanda): (a) Yes. 

(b) The Kerala Government has 
suggested an amendment of Article 
31-A of the Constitution. The amend-
ment may be either to sub-clause (a) 
of clause (1) of Article 31-A by 
giving protection to acquisition of 
rights in any agricultural land or to 
clause (2) of Article 31-A in order 
to specifically include within the (fe-
finition of 'estate' the ryotwari lands 
In the State of Kerala. 

(c) Yes. 
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Applications from Manipar, Assam, 
NagaJand aad NEFA for I.F.A.S. 

°1147. Shrl Rishang Keishing: Will 
the Prime Minister be pleased to 
.tate: 

(a) the number of application~ re-
ceived from Manipur, Assam, Naga-
land and N.E.F.A. for I.F.A.S., for-
warded by the resp('ctive Govern-
men Is in tht' years 1959, J 960 and 
1961; 

(b) how many candidates from 
each State werp called for interviews; 
lind 

(c) how many were selected? 

The Parliamentary Secretary to the 
Minister of External Affairs (Shri 
D. Erinl'): (a) to (c). A statement ill 
placpd on the Table of the House. 

A.sam 
Nagaland 
NEFA . 
Manipur . 

STATEMENT 
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